IN THE HIGH COURT OF DELHI: NEW DELHI

F.NO. 185(P/F)/Comp./DHC/No0.524
Date: 13-11-2014

TENDER NOTICE

Purchase of 45 nos. of 32 LCD/LED to be used as Stand-alone,
36 nos. of 40” LCD/LED to be used in Video Wall
and 8 nos. 46” LCD/LED to be used in Video Wall

This Court wants to replace the existing Display Board System and intends to
purchase 45 nos. of 32” LCD/LED to be used as Stand-alone, 36 nos. of 40” LCD/LED
to be used in Video Wall and 8 nos. 46” LCD/LED to be used in Video Wall for the use
of Delhi High Court with at least following basic technical specifications:-

Basic Technical Specifications of Panels

Parameters 32” 407146

Type LED, LCD, LFD LED, LCD, LFD

Resolution 1920x1080 (16:9) 1920x1080 (16:9)

Bazel Width (mm) 11.0 (Top/Side), 15.0 11.0 (Top/Side), 15.0 (Bottom) or
(Bottom) or less less

LAN/Ethernet Support 10G/1G Support 10G/1G network
network

Display Orientation Landscape/Portrait Landscape/Portrait

Usage As Stand-alone in Video Wall of 807/92”

Note : For switching between landscape/portrait modes, if any device/software is required
that should be clearly mentioned and its rates/taxes should be clearly mentioned.

Requirement of Smart Panel/ Video Wall

Sl Description Quantity Remarks
No.
1 Stand-alone panel of 32” 45




Video wall of Size 80” using
2. | 40” panel in 2x2

For Video Wall arrangement, if any
additional item is required, the rates of that
item/s should also be quoted separately.

Video wall of Size 92” using
3. | 46” panel in 2x2

For Video Wall arrangement, if any
additional item/s is required, the rate of that
item/s should also be quoted separately.

Note:-

Panels/Video Wall should support 10G network connection through Ethernet cable/LAN.

Further, above mentioned all the screens required to play URL on LFD in Video
Wall mode and also can be used as one bigger wall image/display. The vendor should
submit copy of latest authorization letter from the manufacturer and will be required to
give demo of the product as per the requirement of Delhi High Court, if shortlisted.

You are requested to submit quotations clearly specifying the
make/model/technical details of the product(s) being offered and the rates/taxes of each
item(s) clearly mentioning therein the warranty period, for the same in a sealed
envelope to the undersigned on or before _05-12-2014 . The validity of rates should
not be less than six months.

The envelope should be addressed in the name of “Registrar General, Delhi High
Court, New Delhi” and the subject of this letter must be superscribed on the envelope.

The quotation received after due date shall be summarily rejected.

(Girish Sharma)
Registrar (Computerization)
for Registrar General




